Name of the corporate debtor: Dunzo Digital Private Limited;

Annexure-7
Date of commencement of CIRP: 06-08-2025;
List of operational creditors (Government Dues)

List of creditors as on: 24-09-2026

Amount (In Rs.)

Details of Claimant

Details of claim admitted

Amount of any

Amount of Amount of claim .
SL. No. Whether |7 of Voting contingent l:nutual c;l)ues under Amoun‘; of. clz;xm Re.rfnarks ,
Department Date'of Amount claimed An}ount Of, Na'ture of related |share in CoC, claim that mafyf € sl verification not admitte nany
Receipt claim admitted |claim . . o
party ?  |if applicable

Assistant Commissioner (ST)

Valluvarkottam Assessment circle.

Commercial Taxes Department,

1 Government of Tamilnadu. (GST) 18-11-2025 20,46,26,579 20,46,26,579 |unsecured [No NA NA NA - -

Deputy Commissioner of Commercial Taxes

(GST) Audit-(5.13), Bangalore

2 27-03-2026 2,70,97,77,094 | 2,70,97,77,094 |unsecured |No NA NA NA - -

EPFO (Regional PF Commissioner - II) Difference
amount
relates to the
order passed
after ICD
(query sent
to the
department
and no reply

3 12-12-2025 33,74,874 - |unsecured |No NA NA NA 33,74,874 received)

ESIC Supporting

documents
4 17-02-2026 12,93,372 - unsecured |No NA NA NA 12,93,372 required

Deputy Commissioner of Income Tax(TDS), Difference in

Bangalore demand
generated by

5 31-10-2025 83,23,33,501 83,17,40,581 [unsecured |No NA NA NA 5,92,920 |CPC

TOTAL 3,75,14,05,420 | 3,74,61,44,254 46,68,246 5,92,920




